GUVEKNMENT OF MANIFPUR
SECRETARIAT: LAW & LEGISLATIVE AFFAIRS
DEPARTMENT

NOTIFICATION
Imphal, the 17" March, 2010

No.2/60/2009-Leg/L:The following Act of the Legislature, Manipur which received assent
of the Governor of Manipur on 15-3-2009 is hereby published in the Manipur Gazette.

THE MANIPUR HIGHER SECONDARY EDUCATION (SECOND AMENDMENT) ACT, 2010
{(Manipur Act No. 3 of 2010) . o

An

Act

- further to amend the Manipur Higher Secondary Education Act, 1992 (Manipur Act”
- No.4 0f 1992). : ' -

‘Be it enacted by the Legislature of Manipur in the Sixtieth Year of the Répub]ic
of India as follows: .

1. Short title and commencement. (1) This Act may be called the Manipur Higher
Secondary Education (Second Amendment) Act, 2009.

(2) It shall come into force on such date as the State Government may, by
notification in the official Gazette, appoint. ‘

2. Amendment of section 3. After clause (d) of section 3 of the Manipur Higher
Secondary Education Act, 1992 (hereinafter referred to as the principal Act), the
following new clauses shall inserted, namely,-

“(da) ‘Director of Education (S)’ means the Directort of Education (School),
Manipur; :

(db) ‘Additional Director of Education (S)’ means the Additional Director of
Education (School), Manipur; : _

(dc) ‘Director of Education (U)’ means the Director of Education (University).

Manipur;
(dd) ‘Additional Director of Education (U)’ means the Additional Director of

Education (University), Manipur;”.

3. Amendment of section 12.-In sub-section (2) of section 12 of the principal Act, in
between the words “Reader/Selection Grade Lecturer” and “as the Chairman of the
Council”, the words “or an Additional Director Education (U) or Additional Director of
Education (S) or a Reader/Selection Grade Lecturer in a Government College with 18
years of experience as a Reader or Selection Grade Lecturer” shall be inserted.

e

(Th. Kamini Kumar Singh)
Deputy Secretary (Law),
Government of Manipur
Copy to: J)e—
The Commissioner (Edn/S), Govt. of Manipur.
. The Secretary, Manipur Legislative Assembly, Imphal.
3. The Director, Printing & Stationery, Manipur for favour of publication
in the Manipur Gazette Extra Ordinary dated 17-3-2010. He is
requested kindly to send 5 (five) copies of the publication to the Law &

Legislative Affairs Department.
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